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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 

CENTRAL ZONE BENCH, BHOPAL 

ORIGINAL APPLICATION NO 21/2024 (CZ) 

 

VIJAY SAWARKAR                         …..APPLICANT(S) 

       Vs. 

 URBAN DEVELOPMENT      ……RESPONDENT(S) 

AND HOUSING DEPARTMENT & ORS. 

 

ACTION TAKEN REPORT ON BEHALF OF MADHYA PRADESH 

POLLUTION CONTROL BOARD  

 

IT IS MOST RESPECTFULLY SUBMITTED HERE IN UNDER:- 

1. That, the present application was filled by the applicant against the residential 

project (Dream Land City) in the area of Municipal Council Multai, District 

Betul on the grounds of non-compliance of Water (Prevention and Control of 

Pollution) Act, 1974 and discharge of untreated water into the water bodies/lake 

in violation of of the Solid Waste Management Rules, 2016.   

2. That, The Hon’ble Tribunal vide its order dated 04.12.2024 had directed the MP 

PCB to file action taken report in the present case.  

3. That, Madhya Pradesh Pollution control Board, Regional office,  Chindwara 

had imposed the Environment Compensation of 31.459 Lacs against M/s 

Ramdeo Baba Developers, Yavatmal (Respondent No. 7)  as assessed by the 

Joint Committee Report dated 08.07.2024.    

4. That, the MP PCB submits that vide letter dated 01.12.2024 a notice was issued 

to the project proponent which was delivered on 14.12.2024. The copy of the 

notice along with postal receipt and delivery report is enclosed as Annexure-1.  
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5. That after thirty days of service of notice no reply/objection regarding the 

notice was submitted by the project proponent to the MP PCB. Thus the said  

notice was converted into directions by letter dated 20.01.2025 which has been 

delivered to project proponent on  02.02.2025. The copy of the notice along 

with postal receipt and delivery report is enclosed as Annexure-2. Hence the 

compensation levied is final as MP PCB has duly complied with principles of 

natural justice.  

6. That, considering the gravity of the violation the MP PCB submits that the 

District Collector, Betul may be directed for initiating the process of recovery 

of the EC imposed on the Project Proponent under MP Land Revenue Code, 

1959.  

7. That the MP PCB has also filed Court case the Project Proponent under Section 

24 of the Water (Prevention and Control of Pollution) Act, 2024 before the 

Learned CJM, Disitrct Betul. The case is now listed for appearance for of the 

accused.  The relevant documents are filed herewith as ANNEXURE-3.  

8. That vide order dated 04.12.2024 the matter was proceeded ex-parte against the 

project proponent M/s Ramdeo Baba Developers, Yavatmal (Respondent No. 

7).  

9. The Hon'ble Tribunal may kindly be pleased to take the aforesaid action taken 

report on record.  

Date:  04.02.2025                                                                      Submitted by MP PCB:- 

 

through Counsel 

Place: Bhopal                                                              
       

Adv. Parul Bhadoria 

Ph. No.: (+91)-8085977111; 

Email: parul.bhadoria04@gmail.com 
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 Sign In Register

हिन्दी

You are here Home>> Track Consignment

Track Consignment Quick help

* Indicates a required field.

* Consignment Number

EI378865025IN Track More

Booked At Booked On Destination
Pincode

Tariff Article Type Delivery
Location

Delivery Confirmed
On

Chhindwara
H.O

10/12/2024
12:59:50

445001 47.20 Inland Speed
Post

Yavatmal H.O 14/12/2024 14:49:00

Event Details For : EI378865025IN
Current Status : Item Delivered(Addressee)
Date Time Office Event

14/12/2024 14:49:00 Yavatmal H.O Item Delivered(Addressee)

14/12/2024 09:42:59 Yavatmal H.O Out for Delivery

14/12/2024 08:18:53 Yavatmal H.O Item Received

13/12/2024 21:36:00 Yeotmal ICH Item Dispatched

13/12/2024 21:26:00 Yeotmal ICH Item Bagged

13/12/2024 02:55:33 Nagpur NSH Item Dispatched

12/12/2024 20:33:05 Nagpur NSH Item Bagged

12/12/2024 17:19:29 Nagpur NSH Item Received

11/12/2024 14:00:00 Jabalpur NSH Item Bagged

11/12/2024 10:25:27 Jabalpur NSH Item Received

10/12/2024 21:22:23 Chhindwara H.O Item Dispatched

10/12/2024 20:14:04 Chhindwara ICH Item Dispatched

10/12/2024 20:04:41 Chhindwara ICH Item Bagged

10/12/2024 19:43:30 Chhindwara ICH Item Received

10/12/2024 19:30:28 Chhindwara H.O Item Dispatched


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https://www.indiapost.gov.in/VAS/Pages/Content/Screenreader.aspx
https://www.indiapost.gov.in/VAShindi/Pages/IndiaPosthome.aspx
https://www.indiapost.gov.in/VAS/pages/sitemap.aspx
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https://www.indiapost.gov.in/VAS/Pages/faqs.aspx?Category=Jgo4qG+ZxEdagwsX1Qlk2NQXJnsL3bl8xyOeUQ0oEgEFoint767AWRlo9N02II5WiLLUazKu//Q=


10/12/2024 19:24:56 Chhindwara H.O Item Bagged

10/12/2024 12:59:50 Chhindwara H.O Item Booked
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This website belongs to Department of Posts, Ministry of Communications, GoI. Created and Managed by
Tata Consultancy Services Ltd.

Content owned and updated by Department of Posts, Ministry of Communications, Government of India. Last
Updated: 29 Dec 2024
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 Sign In Register

हिन्दी

You are here Home>> Track Consignment

Track Consignment Quick help

* Indicates a required field.

* Consignment Number

EI378865714IN Track More

Booked At Booked On Destination Pincode Tariff Article Type Delivery Location Delivery Confirmed On

Chhindwara H.O 27/01/2025 15:37:25 445001 41.30 Inland Speed Post Yavatmal H.O 01/02/2025 14:40:51

Event Details For : EI378865714IN
Current Status : Item Delivered(Addressee)
Date Time Office Event

01/02/2025 14:40:51 Yavatmal H.O Item Delivered(Addressee)

01/02/2025 11:53:30 Yavatmal H.O (Beat Number:2) Item Delivered [To: sushma dalvala (Addressee) ]

01/02/2025 09:10:50 Yavatmal H.O Out for Delivery

01/02/2025 07:58:19 Yavatmal H.O Item Received

31/01/2025 21:28:37 Yeotmal Sorting L2U Item Dispatched

31/01/2025 20:52:39 Yeotmal ICH Item Dispatched

31/01/2025 16:56:48 Yeotmal ICH Item Bagged

31/01/2025 16:21:50 Yeotmal ICH Item Received

31/01/2025 02:28:22 Nagpur NSH Item Dispatched

30/01/2025 20:11:52 Nagpur NSH Item Bagged

30/01/2025 16:37:50 Nagpur NSH Item Received

30/01/2025 12:22:41 Nagpur Rs TMO Item Dispatched

30/01/2025 12:18:42 Nagpur Rs TMO Item Received

30/01/2025 04:19:24 ITARSI RS TMO Item Dispatched

30/01/2025 01:01:53 ITARSI RS TMO Item Received

28/01/2025 22:00:00 Jabalpur NSH Item Bagged

28/01/2025 21:24:56 Chhindwara H.O Item Dispatched

28/01/2025 19:29:53 Chhindwara ICH Item Dispatched

28/01/2025 19:27:06 Chhindwara ICH Item Bagged

28/01/2025 19:23:17 Chhindwara ICH Item Received

28/01/2025 19:17:30 Chhindwara H.O Item Dispatched

28/01/2025 19:16:55 Chhindwara H.O Item Bagged

28/01/2025 18:11:56 Chhindwara H.O Item Redirected to Yavatmal H.O Insufficient Address

28/01/2025 08:48:12 Chhindwara H.O Item Received

27/01/2025 18:59:43 Chhindwara H.O Item Bagged


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27/01/2025 15:37:25 Chhindwara H.O Item Booked
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